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PROFORMA FOR DECLARATION OF ASSETS i
(As On 31-03-2012)

5 Name of Officer ( In Full) CHANDRA KUMAR AJGATLLEY
L%fjl Date of Birth 01-04-1967 ' ‘
5 Present Post Held Additional District & Session}Judge Korba C.G.
| i
. Immovable Property ]

Name and details of Property If not in one name, state in whose How acquired ? Whether by purchase
N name held and his/her relationship to lléase mortage, inheritance, gift or

the Govt. Servent otherwise with details of persons from
\i’Lllmm aquired

I

Name of District, Sub- Division, Taluka
and Village in which property is situated

Housing and other
Buildings

- _ il

4 i s
1. Q.No. 224,225 EWS, Sec.-4 D.D.U. Houge self Piirchese from c.g. housing board Raipur
Nagar Daganiya Raipur (C.G) (present value 25
‘ lac.)
2. Vill.& P.O - Basin, Teh.- Malkharoda, Agricultural Land & Shri L.R.Ajgalley Inharitance
Dist.- Janjgir Champa (C.G) House Badi, 6 Acre (present Father

value 35 lac.)
Movable Property ( Valued Above 25.000/- of Rs.) 1

i
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Name of Articles W
1

1. Car 3,50,000/~ (Purches by Car loan SBI Kawardha) ’

2. A.C.-(Two) 50,000/- » .

3. Moter cycle- Rajdut (01d) 5,000/-

i
Jewellary ( Lump Sum) !i
I

Jewellary (Worth Rs.) self wife

Gold 50,000/- 4,30,000/- {received at the time gf marriage)
Silver - 10,800/~ (received at the time of marriage)
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Name of Issuing Company Nos. of Shares

T 3 2
Nill

Jegd Shares / Debentures
e '

.

Life Insurance Policy & Others

Name of Issuing Compay
1

half yearly premium Rs. 4,676/-
half yearly premium Rs. 2,794/-
Yearly premium  Rs. 10,055/-
Yearly premium  Rs. 25,000/-
Yearly premliym Rs. 15,000/-
half yearly premium Rs. 4,812/-

. LIC policy no. 380274447-107/20/15 Jeewan Surabhi 20 years

. LIC policy no. 381847368-103/20/20 Jeewan Chaya

. LIC policy no. 383586260-169/20/20 Jeewan Nidhi

. LIC policy no. 38425044-180/20/20 Money Plus

. LIC policy no. 386591558 Heath Plus

. LIC policy no. 383355772-107/20/15 Jeewan Surabhi 20 years (Wife)

Bank Depositers/ Securities & Investments

1-
: =

A

2) Savings Bank A/CS 1. Jila sahakari kendria bank maryadit Raipur Raipur l 2,069.00
(Joint Acount with wife)
St roarn rasiaees e T Raipur 10,513.28
3. SBI Kawardha RO 1 1.03.399.51
4. SBI Kawardha (Joint Acount with wife) Kawardha | 2,08,808.00
5, SBI Kawardha (Car Loan Account) Kawardha (-) 69,188.00
6. Jila sahakari kendria bank marya. Bilaspur Jarhagaon 7,098.00
1

sahakari samitee Bachat Bank Jarhagaon
(Joint Acconnt with Father)

i
_ Post Off. R.S.U. Raipur Raipur T 3,00,500.00

E__ Nl I
R/D- Post Off. R.S.U.Raipur (Monthy -3000) !

1. In case where it is not possible to access the values accurately the approminame values
Note :- The expected declaration of assets is subject to Provision of C.G.Civil Services (Conduct) Rules 1965
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